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of material facts to mislead this Hon 'ble Tribunal and hence 

deserves to be dismissed. 

29. That in the backdrop of the above stated facts the answering 

respondent humbly prays this Hon'ble Court to dismiss the 

present O.A. 

Place of filing : New Delhi 

Filed on 23.02.2024 

Respondent no.4 

Through 

~~ 
Himanshu Tyagi and Ankur Yadav 

Chamber no 303, C.K.Daphta 

Supreme Court Of India. 

EMAIL: adv.ankuryadav@gmail.com 

PH: 8130360002 
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